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CENTRAL ADMINTSTRATIVE TRIBUNAL . - . xéﬁ'
PRINCIPAL BENCH : NEW DELHI

0haNo.522 of 1950
Dated New Delhi,this the _Sth day of June, 1996

Hon'ble Shri J. Po Sharma,member§Q)
Hon 'ble Shri Be Ke Singh, Membar(A)

\ .
7 8hri Re Muthuraman

S/o Shri T. 5. Rajapani

R/c House No.333, Block=-C,

‘Sector-22, Noida , . ) -
GHAZIABAD-201 301 .e. Applicant

By Rdvocaté;

VERSLUS
Chief Secretafy
Delhi Administration
5-Shamnath Marg - . o | .
DEILHI-110054 - ... Respondent .
By Advocate t

g RDER
(Oral)

i

Shri J. P. Sharma,M{3)

The{ﬁpplitant;is not.present, Therefore,
~ the application is dismissed in default.

Member (3J) f
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